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the. Public and Indian sectors, to en-
sure a leadership role for the public
sector as envisaged in the Policy, and
to encourage greater self-reliance in
~’ the production of drugs and pharma-
ceuticals. Factors such as high tech-
nology, non-availability of indigenous
technology and absence of current in-
digenous production have also been
kept in mind while preparing these
lists.

(b) No, Sir.

(c) The policy of reservation is not
expected to lead to any widespread
shortages and higher prices of life-
saving drugs. With increased indi-
genious production of life-saving
drugs and price control, such situa-
"tions are not likely to occur.

(d) As stated in the New Drug
Policy, these lists are indicative.
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Traction Factory at Nasik Road

4094. SHRI V. G. HANDE: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether Government started the
fraction factory work at Nasik Road
in Maharashtra;

(b) when the work is likely to be
completed;

(c) what is the total cost of the said
project; and

(d) what are the reasons for the
slow progress for the said work?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (u) Yes.

(b) The factory is expected to come
into operation by 30th September,
1980. Final completion of the work
may take another two years.

(c) Rs. 4.13 crores.
(d) Does not arise.
Over Capitalisation in Railways

4095. SHRI R. V. SWAMINATHAN:
SHRI P. M. SAYEED:
SHRI A. R. BADRI
NARAYAN:
SHRI S. R. DAMANI:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether Railway Ministry has
received the report of the Expert
Committee appointed by them to go
into the question of over capitalisation
in the Railways and its amortisation;

(b) if so, what are the main features
of the report;

(c) whether Government has examin-
ed them; and

(d) what steps are being taken to
implement them?





